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APPEAL No.3 OF 2025(SZ) 

Tamil Nadu Pollution Control Board, 
76, Mount Salai, 
Guindy, 
Chennai 600 032. 

..Appellants 

...Resporndent 

MEMO FILED ON BEHALF OF THE APPELLANT 

1.It is submitted that the above appeal was filed against the proceedings of the 

Respondent dated 20.11.2024 directing remittance of interim environmental 

compensation of Rs.98,00,025,20/- for the excess quantity of mineral quarried in 
leased out area and for illegal quarrying in non-leased area. 

2. It is submitted that the above appeal came up for admission before this Hon'ble 

Tribunal on 20.01.2025 and this Hon'ble Tribunal was pleased to grant an order of 

interim stay of the impugned order dated 20.11.2024 on condition that the Appellants 

shall deposit 50% of the environmental compensation levied in favour of Tamil Nadu 
Pollution Control Board within a period of 6 weeks. This Hon'ble Tribunal further held 

that if the environmental compensation as aforesaid is not complied with, the stay 
granted will automatically vacated without further reference to this Hon'ble Tribunal. 

3. It is submitted that in terms of the order dated 20.1.2025 passed by this Hon'ble 

Tribunal, on 03.03.2025 the Appellant addressed a letter to the Respondent herein 
enclosing a Demand Draft No.842832 dated 01.03.2025 drawn on Canara Bank 

specialised SME Branch, Salem for sum of Rs. 49,00,026/- favouring "TNPCB 



Environmental Compensation Fund". The said sum was duly acknowledged by the 

Respondent Board on 03.03.2025. 

4. It is submitted that the conditional order passed by this Hon'ble Tribunal has been 

duly complied with and the present memo is filed to the above effect. 

5. It is therefore prayed that this Hon'ble Tribunal may be pleased to take the memo 

on record and pass appropriate orders and thus render justice. 

day of March 2025 Dated at Chennai this thet 

Counsel for Appellants 
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